Committee Report in compliance of Hon’ble NGT (CZ) order
dated 04.10.2023 in the matter of OA 119/2023.

Sub: Committee report in compliance of Hon’ble NGT order
dated 04.10.2023 in the matter of OA 119/2023 (CZ) of Shri
Nitin Saxena (i.e., Applicant(s)) Versus Urban Development
and Housing Department & Ors (i.e., Respondent(s)).

Brief introduction:

e Professors’ Colony of Bhopal, so named to house teachers of several educational
institutions located nearby, was developed after the formation of Madhya Pradesh in
1956. 1t is situated on a ridge of Shyamla Hill sloping down gradually to the Chota
Talab. This Colony and the Chota Talab, therefore, have a close symbiotic
relationship.

¢ It may be added that in 1909, the erstwhile State of Bhopal built 4 large bungalows and
the present Circuit House for its officials (now with immense green cover) in the area
now called Professors’ Colony and the present Raj Bhawan for the residence of the
Ruler.

e This Chota Talab, part of the Bhoj Wetland, was in 2002 declared as a Ramsar Site of
International importance. Situated within the City, its symbiotic relation is not limited
to Professors’ Colony alone but to the entire City of Bhopal. This water body of around
38 ha, impacts greatly on temperature, humidity, pollution, and climate of not only the
city alone but the sacred river Yamuna (its water flowing through Patra Nala to river
Betwa on to Yamuna) also.

e Realising and recognising the importance of Chota Talab, way back in 1984, a project
was launched to see that the quality of its water is maintained at a high level.

e Wetlands are crucial ecosystems for absorbing methane, a green-house gas and support
a high level of biodiversity. Wetlands also act as ‘carbon sink’, regulate the Earth's
climate and help avoid climatic disasters. They help remove pollutants and
contaminates and keep water fit for use by both, humans, and fauna. They serve as
habitats for a large variety of birds, animals, plants, and aquatic species. It is worth
noting that the methane cycle in wetlands is highly sensitive to environmental

conditions and human activities.
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I.In the matter of OA no. 119/2023, Shri Nitin Saxena (Applicant) Vs Urban
Development and Housing Department & Ors (Respondents), The Hon’ble NGT (CZ)
vide order dated 04/10/2023, issued the following directions and to constitute a
committee, later associating a Member of the Bhopal Citizens’ Forum, to examine and
submit a report within three weeks:

(a) The Committee is directed to visit the place and submit the factual and action taken
report within six weeks. The committee is further directed to ensure the compliance
of the Wetland Rules 2017 and the orders issued by the Hon’ble Supreme Court of
India in W.P. No. (C) 230 of 2001.

(b) Applicant is directed to supply the copy of the application and relevant documents
to the Committee and Respondent(s) within a week and after compliance of service,
the applicant must submit an affidavit that the notice and copy of the application have
been served upon the Committee and respondent(s).

(c) The report in the matter be filed by the Committee through email at ngtczbbho-
mp@gov.in preferably in the form of 5 searchable PDF/OCR Support PDF and not
in the form of Image PDF.

2. In compliance, a committee comprising of 5 officials from concerned Departments was
constituted, the details of which are as under:

Dr. H, V.C. Chary Guntupalli, Representative of Ministry of Environment,

Scientist-E, Forest, and Climate Change (MoEFCC)

Shri, Pentani Jagan, Regional Representative of Central Pollution Control

Director Board.

Shri Anil Prakash, Retd. Representative of State Level Expert

Professor, Barkatullah University | Appraisal Committee (SEAC).

Dr. Manoj Vishwakarma, Representative of State Wetland Authority

Assistant Scientific Officer (MPSWA), Environmental Planning and
Coordination Organization (EPCO)

Arun Gurtoo, Retd. DGP, GoMP | Representative of Bhopal Citizens’ Forum.

3. The First Meeting of the Committee was held at the EPCO Office Bhopal on 6.11.2023
(Attendance Sheet placed below). In the absence of any order of the Hon’ble NGT, the
Committee Members agreed to the MoEFCC, Regional Office, to act as the Nodal
Agency, to which latter agreed.

SEIAA nominated Shri Rajesh Mishra (OIC) and Dr. Sudha Singh to assist SEAC
Member Shri Anil Prakash and appraise the Committee of the background and make
available documents related to granting of EC to the Project Authorities (Annexure-
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1). Minutes of the SEAC and SEIAA meetings were also placed before the Committee
(Annexure-2).

Attendance Sheet
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4. Shri Avneesh Saxena, Project Architect, made a presentation on the entire Project, a
copy of which is enclosed as Annexure-3 for ready reference. The Committee was
informed that no land development or construction work has been undertaken at site
till date. During interaction, the Committee deliberated upon the applicability of
Wetlands (Conservation and Management) Rules, 2017, in respect of said Project
(Annexure-4) and decided to seek details of the proposed construction activity to be
undertaken within 50 m of the High Flood Line of the Lower Lake. The Committee
further deliberated on the criteria for grant of Environment Clearance vis e vis the
proposed construction area. The Committee observed a deviation in the .kml file of the
entire Project uploaded on the Parivesh portal of MoEFCC and the actual built-up area
mentioned in the proposal submitted before the SEAC/SEIAA for grant of
Environment Clearance. The Committee decided to seek clarification in the matter
through an interactive meeting with the Project Authorities and its EIA consultant and
architects.

5. A Second Meeting of the Committee was held in the Regional Office of MoEFCC,
Bhopal, on 14.11.2023 (Attendance Sheet placed below). In addition, the Committee,
also undertook a site visit and to areas adjoining Lower Lake on 14.11.2023. The
Committee visited locations likely to fall within the 50 metres of the Lake FTL (Full
Tank Level) of the proposed construction sites. Site visit photographs are enclosed at
Annexure-A.
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6. During the deliberations on 14.11.2023, Representative of EPCO (representing MP
State Wetland Authority) reported the non- availability of the actual kml file of the
Lower Lake with EPCO as the same was finalized under the supervision of T&CP. A
letter dated 22.12.2022 (Annexure-5) was, therefore, addressed to T&CP by MP State
Wetland Authority to Environment Department, Govt. of MP, requesting T&CP to
provide copies of 3 maps, shp files of Wetland boundary, 50 m from FTL, Zone of
Influence and digital elevation of the Bhoj Wetland, which was awaited at that time.
Therefore, the Committee decided to obtain the kml file of the Lower Lake during the
third Meeting proposed in the first week of December, 2023. Meanwhile, the matter
was adjourned to 23.01.2024 on the application of Shri Shantanu Saxena Learned
Counsel for Respondent no. 2.

7. To gain access to the .shp files from T&CP, Bhopal, the Third Meeting was held on

02.01.2024 at MoEFCC, Regional office. During this Meeting representative of T&CP
Shri Hariom Maheshwari assured the Committee to provide the .shp files, finalized by
MPCST, within 3 days’ time.
During the said Meeting, the Committee also discussed deviations in the .kml file
submitted to SEIAA/SEAC. The actual project conceptualized by MP Housing and
Infrastructure Development Board and desired to discuss the actual proposal submitted
by the Environmental Consultant of the Project (i.e., M/s. In-situ enviro care) to the
SEIAA/SEAC to seek grant of Environment clearance.




8. Accordingly, the fourth Meeting was held on 09.01.2024, which was attended by all
stakeholders including, representatives of In-situ enviro care, the Environmental
Consultant of the Project. Representatives of In-situ enviro care presented a brief on
the .kml file of the project furnished to the SEIAA/SEAC and the representative of
T&CP provided the copies of .shp files to the Committee. The Committee, with the
assistance of representative of EPCO, superimposed the .shp files of Lower Lake and
the .kml files of the Project on Google Earth for further analysis. Based on the said
superimposition and analysis, the distance of the boundaries of the Project from the
FTL of the Lower Lake were earmarked and the same is enclosed at Annexure-B.
Based on the Google Earth imagery data and the deliberations held with representatives
of MP Housing Board, their project architect ARCONS and their environmental
consultant In-situ enviro care, following emerged:

9. Section 3 (a) of Wetland (Management and Conservation) Rules, 2017 mentions that
these rules shall apply to the following wetlands or wetlands complexes, namely,
wetlands categorised as 'wetlands of international importance' under the Ramsar
Convention. Bhoj Wetland, Bhopal comprising of Upper Lake and Lower Lake, is one
of the internationally recognized Ramsar site.

Further, Section 4 (2) (vi) of Wetland Rules, 2017 clearly indicate that “any
construction of a permanent nature, except for boat jetties, within fifty metres from the
mean high flood level observed in the past ten years calculated from the date of
commencement of these rules; and,” is one of the “Prohibited activities in a notified
wetland”. Accordingly, in the proposed Collectorate Complex building project, some
parts of the proposed construction site falls within the 50 m distance from the mean
HFL of Lower Lake of Bhoj Wetland, a Ramsar site and permanent construction of the
same is a prohibited activity under Wetland Rules, 2017.

10.  So far, no land development work or construction in the Project, envisaged in the
Environment Clearance letter dated 17.07.2023, has been started on site. General
abstract for construction and development works on 6.90 hac. land of collectorate
campus and 13.00 hac. land of professor colony Bhopal under reidentification scheme
is enclosed at Annexure-6



11.  Perusal of the 654th SEAC meeting minutes dated 16.06.2023 (copy Annexure-
10) reveals a submission of non-applicability of Wetland Rules, 2017 by the project
proponent of the said Project. However, the geographical survey map, khasra map,
proposed road map and building map (Annexure-C) were submitted by the Madhya
Pradesh Housing and Infrastructure Development Board (MPHIDB), Bhopal vide
letter dated 10.01.2024 clearly indicate that “Re-densification of Collectorate Complex
and Professor’s colony” developed by Madhya Pradesh Housing and Infrastructure
Development Board (MPHIDB) proposed is being implemented within the 50-meter
distance from High Flood Line of Lower Lake and is in contradiction with the
clarification submitted by the project proponent on Parivesh portal on
12.06.2023. Further, the Committee noted that the Project site 1 is 302.55 metres and
Project site 2 1s 281.38 metre from the Upper Lake and the distances from the lower
lake were not mentioned.

12. The Committee opines that there is a big technical lapse at the end of EIA
consultant namely, M/s. In-situ enviro care, Bhopal in not assessing the Project from
an environmental angle, despite knowing the international importance of a Ramsar Site
and the applicable Wetland Rules.

13.  Thus, the Committee finds that the environment clearance to the Project was
granted based on the false/fabricated data and as per Standard Condition no. 6 of the
Environment clearance dated 17.07.2023, the Environment clearance for the Project
needs to be revoked and a fresh appraisal be undertaken taking into consideration the
Wetlands Rules, 2017 and ensuring the surface drainage of the area is not disturbed.

14. The Committee recommends appropriate action against the EIA consultant M/s.
In-situ enviro care, Bhopal for not being serious in evaluating the Project from the
perspective of protection of Bhoj Wetland, which is an internationally renowned Ramsar
Site and the lifeline of Bhopal. It appears that no study was conducted with regard to the
impact on water-quality of the Lower Lake which is of vital importance.

15. The initial presentation made by the Project Architect envisaged a phase-wise
development of the entire area around the Lower Lake, different from the project for
which environmental clearance was sought. Taking into consideration the vital
importance of Ramsar Site Lower Lake, the entire project needs to be comprehensively
evaluated instead of piecemeal and the subsequent infrastructure development shall
ensure compliance with the Wetland Rules, 2017 and the Zone of Influence.

16. Taking into consideration the vital importance of Bhoj Wetland and the enormous
environmental impact from traffic and commercial activities generated around a public-
oriented Collectorate/Commissionerate/UAD Complex and changes in the surface
drainage pattern from the concrete structures/roads to be created as a part of the re-
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densification project, the Committee is of the opinion that an alternative site away from
the Bhoj Wetland may be explored by the project proponent (MPHIDC).

During the site visit, the Committee observed a large number of very old trees present in
the area, which are either to be felled or transplanted. The alternative site arrangement
will also save these and avoid large scale deforestation as a result of the execution of the
said re-densification project.

17. The Committee also observed that the area known as the Professors’ Colony where
this Project is proposed has, besides Government quarters, private houses by hundreds,
school, city forest, etc also. Having brought up as a residential colony, building such a
project would affect their overall quality of life promised by the Government itself.

18.  During its site visit, the Committee also observed several government and religious
structures of a permanent nature constructed within the 50 m buffer zone from the HFL
of Lower Lake. As the .shp files are made available to the EPCO, which is the state nodal
agency under State Wetland Authority, high resolution satellite imagery of the 50-metre
buffer zone from the mean High Flood Line needs to be obtained and frozen. Any future
construction activities in the buffer zone needs to be strictly prohibited by quarterly
review of high-resolution satellite imagery to be obtained in consultation with agencies
like NRSA/ISRO. Dedicated cell with qualified manpower to review the satellite imagery
data and appropriate budgetary allocations to strengthening remote monitoring of 50 m
buffer zone needs to be created under the aegis of EPCO. This action may be
complemented by erecting sign boards (currently not seen during the site visit) regarding
restriction of construction activity within 50 m distance from the HFL of Upper/ Lower
Lake to bring awareness among the public. Necessary action in this respect needs to be
undertaken by the local authorities.

Recommendations:

Taking into consideration the observations noted above, the Committee recommends the
following:

1. The Project, comprehensively examined, violates the Wetland Rules, 2017 leading to
much environmental damage to a vital part of Bhoj Wetland, a Ramsar Site of
International importance. Taking this into consideration, the entire Project around the
lower lake, if needed, be comprehensively evaluated instead of piecemeal evaluation
and the subsequent infrastructure development shall ensure compliance with the
applicable Wetlands rules, 2017.

2. An alternative site away from the Bhoj Wetland may be explored by the project
proponent (MPHIDC) or the appropriate/concerned authority. This alternate site
arrangement will also save very old trees and avoid large scale deforestation resulting
from the execution of the said re-densification project.

3. SEIAA/SEAC may take appropriate action against the EIA consultant M/s. In-situ
enviro care, Bhopal for not being serious in evaluating the Project from the
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perspective of protection of Bhoj Wetland, an internationally renowned Ramsar site
and the lifeline of Bhopal.

4. Any construction activities in future in the buffer zone needs to be strictly prevented
and monitored by quarterly reviews through high-resolution satellite imagery data, to
be obtained in consultation with agencies like NRSA/ISRO. Dedicated cell with
qualified manpower to review the satellite imagery data and appropriate budgetary
allocations to strengthen the remote monitoring of 50 m buffer zone needs to be
created under the aegis of SWA/EPCO

5. Appropriate sign boards by concerned Urban Local Body (currently not seen during
site visit) be put up to ensure no construction activity of a permanent nature takes
place within 50 m distance from the HFL of Upper/ Lower Lake and to bring
awareness among the public of the importance of Bhoj Wetland.

6. Environment clearance for the project needs to be revoked by SEIAA/SEAC and a
fresh appraisal of the project, if required, needs to be undertaken taking into
consideration the Wetland Rules and ensuring the surface drainage of the area (Zone
of Influence) is not disturbed.

7. As per Section XIV (70) of Guidelines issued by MoEFCC for implementation of
Wetland Rules, 2017, “4 Management Plan should be in place which is duly
endorsed by the Ministry for all Ramsar sites”. Accordingly, an Integrated
Management plan should be in place for Bhoj Wetland as well and SWA/EPCO needs
to take appropriate action in the matter.
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(Dr. Manoj Vishwakarma), (Arun Gurtoo),
Assistant Scientific Officer, MP State Member of Bhopal Citizen’s forum
Wetland Authority, EPCO, Bhopal
_ SR “’_\;\ e
(Pentani Jagan) (Prof. Anil Prakash)
Regional Director Expert Member, SEAC, Bhopal

Central Pollution Control Board, Bhopal
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(Dr. H. V. C. Chary Guntupalli)
Scientist-E,
Regional Office, MoEFCC, Bhopal
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Case No 9800/2023 Mr. Pradeep Kumar Hedau, Executive Engineer Div.3, Madhya
Pradesh Housing & Infrastructure Development Board Bhopal, Amrapali Arcade,
Bagmugaliva, Bhopal (MP)-462043, Prior Environment Clearance for Re-
densification of Collectorate Complex and Professor’s colony [Total Built Up Area
1,41.545.00 Sq.mt. (1,01,609.00 Sq.mt. Site 1 + 39,936.00 Sq.mt. Site 2] at Khasra No.
106, 107, 108, 109, 1531/108, 1533/108, 1572/109, 1968/110,110, 9, 1382/1, 1382/2,
1382/4, 1383/1, 1383/3, 1383/4, 1384, 1385, 1386/1, 1386/3, 1387/2, 1424/2, 1425/2,
1884/1424, 1885/1424, 1873/1383/1, 1873/1383/3, 1977/1383/2 Tehsil-Huzur, District-
Bhopal, (MP)

This is a case of Prior Environment Clearance Re-densification of Collectorate Complex
and Professor’s colony [Total Built Up Area 1,41,545.00 Sq.mt. (1,01,609.00 Sq.mt. Site 1
+ 39,936.00 Sq.mt. Site 2] at Khasra No. 106, 107, 108, 109, 1531/108, 1533/108,
1572/109, 1968/110,110, 9, 1382/1, 1382/2, 1382/4, 1383/1, 1383/3, 1383/4, 1384, 1385,
1386/1, 1386/3, 1387/2, 1424/2, 1425/2, 1884/1424, 1885/1424, 1873/1383/1, 1873/1383/3,
1977/1383/2 Tehsil-Huzur, District-Bhopal, (MP).

In the SEAC 636th meeting dated 13.04.2023 the case was presented by PP Shri Pradeep
Hadao, EE, Madhya Pradesh Housing & Infrastructure Development Board Bhopal and
there consultant Shri Mujammil Khan, M/s. Insitu Enviro Care, Bhopal alongwith Mr.
Avneesh Saxena, Project Architect.
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During presentation it was observed by the committee that the project is divided in the two
sites located faraway from each other and PP as per SEIAA OM no 1216 dated 20/06/19, B-
2, has not furnished the T&CP approved lay out. Thus PP was asked to furnish the same.
Total Excvated material 18595 Cum. out this 3719 Top soil will be used for landspcaing
and 14876 cum. remaining excavted materials resued in backfilling and leveling at site but
the details of area available for backfilling are not mentioned. Simillarly, the top soil shall
be used for plantation. Dual plumbing is proposed to be installed at the project site for
flushing but how the treated water from CETP will be bring back to the project site shall
needs to be furnished. Committee also observed that some details are missing in online
form submitted by PP (such as Point No. 9.2 to 9.6 & 12, 12.7) which shall be revised and
submitted. After presentation, PP was asked to submit response on following issues raised
during presentation:

v The project is divided in the two sites different sites located faraway from each other
and PP as per SEIAA OM no 1216 dated 20/06/19, B-2, has not furnished the T&CP
approval. Thus PP was asked to furnish the copy of T&CP approved lay out.

Credible proof showing existing land use of the proposed sites as per Govt. Norms.

Total Excvated material 18595 out this 3719 Cum., top soil will be used for

landspcaing and remaining 14876 cum. excavted materials resued in backfilling and

leveling at site but the details of area available for backfilling are not provided hence
the same shall be furnished. Simillarly, PP’s commitment that the top soil shall be used
only for plantation only.

v" Dual plumbing is proposed to be installed at the project site for flushing but how the
treated water from CETP will be brought back to the project site shall needs to be
furnished with all details.

v Details of existing water recharge potential and how it will be compensated with the
proposed expansion shall be submitted.

v" Committee also observed that some details are missing in online form submitted by PP
(such as Point No. 9.2 t0 9.6 & 12, 12.7) hence necessary corrections shall be made and
submitted.

v" Demolition Waste proposed to be disposed through Backfilling and leveling but the
details of area available marked for backfilling and leveling are not mentioned. Thus
the same shall be provided.

v PP shall also examine whether the Bhoj Wetland Rules are applicable on this project or
not and shall obtained permission form the compitent authority.

v' Total 968 existing tree are on site area Site 1, out of this 317 tree proposed to be
uprooted and 80 trees to be transplant and 61 trees on Site 2 out of which 16 tree are
proposed to be uprooted with the permission of compitent authority. The inventory
presented by PP does not contain the details upto species level of all the trees proposed
to be either uprooted or transplanted. Thus PP was asked to submit comprehensive
inventory of all the trees with names upto species level.
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The tree canopy area shall be calculate at both the sites with the help of satellite/drone
imagenary and submitted. Minimum 20% of the tree canopy area shall be ratined.

400 plants are proposed to be planted for this project thus details of available area and
details of spacing proposed between each plants shall be calculated and submitted with
estimation of its tree canopy cover after 10 years.

80 trees are proposed for transplantation alongwith Neem. Committee desires that PP
shall provide the available literature which indicates that the transplantation of Neem is
successful.

Committee also suggested that transplantation proposal shall be re-vealuated as the
success rate is very less and also not cost effective. In liew, PP can explore the 20 times
commensurate plantation on other locations within the city and submit a proposal for
this.

Estimation of carbon footprint as discussed during presentation and mitigation plan
shall be submitted. Renewal Energy Department shall also be consulted to harness
maximum solar energy potential from this project and details shall be submitted.
Proposed Green Building Code for this project shall be submitted.

The project proponent submitted clarification on 12.06.2023 on PARIVESH Portal, which

was asked by the SEAC in the 636" meeting held on 13.04.2023. Wherein PP submitted
following reply:

Hence, the case was scheduled for presentation in the SEAC 654™ the meeting dated
16.06.2023. Wherein the case was presented by PP Shri Pradeep Hadao, EE, Madhya
Pradesh Housing & Infrastructure Development Board Bhopal and Env. Consultant Shri
Mujammil Khan, M/s. Insitu Enviro Care, Bhopal alongwith Mr. Avneesh Saxena, Project
Architect. PP presented following point-wise query details:-

e The project is divided in the two sites different sites located faraway from each

other and PP as per SEIAA OM no 1216 dated 20/06/19, B-2, has not furnished the
T&CP approval. Thus PP was asked to furnish the copy of T&CP approved lay
out.

PP submitted - The modification in Land Use Change in accordance with Bhopal
Development Plan 2005 is already in Process, has been undertaken on 15th June,2023,
and will be finalized soon. With reference to the memo the drawing to be submitted to
Town and Country planning is being attached herewith for perusal. Modification of
land-use in Bhopal Development Plan is in process same is notified on 05.05.2023 in
daily newspapers. The cuttings are enclosed herewith for reference. The T&CP
approved Layout will be submitted henceforth in 45 days.

e Credible proof showing existing land use of the proposed sites as per Govt. Norms.
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PP submitted — Modification of land use in Bhopal Development Plan is in process
same is notified on 05.05.2023 in daily newspapers. The final hearing was held on 15-
06-23, and will be sanctioned soon. The same will be submitted henceforth in 45
days.

Total Excvated material 18595 out this 3719 Cum., top soil will be used for
landspcaing and remaining 14876 cum. excavted materials resued in backfilling
and leveling at site but the details of area available for backfilling are not provided
hence the same shall be furnished. Simillarly, PP’s commitment that the top soil
shall be used only for plantation only. PP submitted - Out of 18595cu.m. excavated
material available, 20% of it ( 1.e 3719Cu.m) will be used as Top Soil for Plantation
only. 65% of the excavated material (i.e 9670Cu.m) will be used for backfilling in the
foundation area of the buildings. The remaining quantity of excavated material (i.e
5206 Cu.m) will be used for leveling as marked in the attached drawing. We assure to
use the top soil for plantation purpose only.

Dual plumbing is proposed to be installed at the project site for flushing but how
the treated water from CETP will be brought back to the project site shall needs
to be furnished with all details. PP submitted - A pipeline prepared to be lay down
from the CETP to the project site. Drawings of the same has been displayed during
presentation.

Details of existing water recharge potential and how it will be compensated with
the proposed expansion shall be submitted.

PP submitted - Total water recharge potential from site 1 and site 2 is approx. 22753.7
M3/Annum (18808.2 M3/Annum site 1 + 3945.504 M3/Annum site 2). Assuming
Recharge potential is 18.75mm/hr .

After the completion of the project and rainwater harvesting structures, the total
ground water recharge would be 115783.21 cum/annum (87652.9 + 28130.4). The
retention period for the rainwater was assumed 20minutes. Proposed recharge
potential to be created by the project would improve ground water regime of the area
and would contribute to positive groundwater environment. 20 No. of RWH pits
proposed of 16 Cum each recharging capacity.

Committee also observed that some details are missing in online form submitted
by PP (such as Point No. 9.2 to 9.6 & 12, 12.7) hence necessary corrections shall be
made and submitted.

PP has made all desired correction under point no. 9.2 to 9.6 & 12, 12.7.

Demolition Waste proposed to be disposed through Backfilling and leveling but the
details of area available marked for backfilling and leveling are not mentioned. Thus
the same shall be provided. PP submitted following detilas in the given below table — In
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this context. PP submitted that total C&D Waste 68511 cum (site- 31610.8cum + site 11
36900 cum.).

DEMNMOLITION WASTE (DEBRIS) | 8512 | Cu.m LI:IEI-!?EB T ]
SITE -1 PROFESSOR COLORNY

QU ANTITY

SLMNO LOCATION AREA (IMN SOM) |DEPTH (1IN M) (1M CL_nA)
i|Location F 2513 .85 29053
2| Location G 1745 a9 15705
FllLaocation H IOST (o =] 2787.3

[ Ta—T1 8 f= Lol I: St

& Road]) 12635 0.3 149546

Lowe Lying area along
Banganga Nallah at

S|Ravindra Bhawan for aA943 1.9 93917
parking purpose (Lead
. 5km )
TOTAL 31610.8
SITE -2 OLD SECRETARIAT
1|PLOT -1 (CLP-1) SO000D 0.8 32000
Z|PLOT-2 (CLP-2) FOO0 0.7 fag=la -u]
TOTAL B SAT0O00 390D
TOTAL A+B 62511

e PP shall also examine whether the Bhoj Wetland Rules are applicable on this project

or not and shall obtained permission form the compitent authority. PP submitted -
the project site 1 is 302.55 meters away, and site 2 is 281.38 meters away from the
upper lake. As per the Bhopal Development Plan (BDP) 2005, we have to maintain a
50 m distance from the upper lake. Hence, our project does not fall under the wetland
rule.

Total 968 existing tree are on site area Site 1, out of this 317 tree proposed to be
uprooted and 80 trees to be transplant and 61 trees on Site 2 out of which 16 tree are
proposed to be uprooted with the permission of compitent authority. The inventory
presented by PP does not contain the details upto species level of all the trees
proposed to be either uprooted or transplanted. Thus PP was asked to submit
comprehensive inventory of all the trees with names upto species level.

PP submitted existing tree inventory with girth details, height & species. Permission
to be taken for tree felling from the competent authority. The sumrized tree inventory
1s given below -

Total Trees 968 nos. 100%

Tree to be cut 390 nos. 40% approx.
Tree to be save 573 nos. 59% approx.
Tree to be transplant 05 nos. Less than 1%
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The tree canopy area shall be calculate at both the sites with the help of
satellite/drone imagenary and submitted. Minimum 20% of the tree canopy area
shall be ratined.
PP submitted that Tree Canopy area is calculated based on satellite image and
AutoCad. We assure to retain more than 30% of the canopy area.The detila of Tree
Canopy area are as given below:

e Total Canopy area: 34,665sqm

e (Canopy area to be Cut: 17455sqm

e (Canopy area to be saved: 17210sqm

4000 plants are proposed to be planted for this project thus details of available area
and details of spacing proposed between each plants shall be calculated and
submitted with estimation of its tree canopy cover after 10 years. PP submitted

following table in this above context .

TREE INVENTORY - PROPOSED
CANOPY[SIZE OF Maximum|No.
LOCATIONSCIENTIFIC NAME POPULAR coverage [TREES to be ]?ISTANCEHEIGHT of
NAME . (in feet) .
(in feet) [selected (in feet) (trees
5-6' ht plant 60" &
/AnthocephalusKadamba [Kadamba  40'- 50" |with atleast 4 20'c/c 90
above
to 5 branches
. . . , 25' &
Cassia Nodosa Pink Cassia 20' c/c 120
above
ROAD As much [5-6'ht plant
SIDE |Azadirachtaindica Neem as its with atleast 4 20'c/c 70'-80' 100
height  |to 5 branches
5-6' ht plant
Delonixregia Gulmohar [30'-40'  with atleast 4 20' c/c 40' -50' 100
to 5 branches
As much [5-6'ht plant
Ficusvirens White Fig  fas its with atleast 4 20'c/c 79'-89' 40
height  [to 5 branches
Peltophorumferrugineum Yellow 40'-55' 20' c/c 50'-70' 100
Gulmohar
5-6' ht plant
PithecellobiumSaman  [Raintree 60'-70'  with atleast 4 20'c/c 70'-80' 40
to 5 branches
5-6' ht plant
Pongamiaglabra Karanj with atleast 4 [20' c/c 40' -50' 60
25'-35"  Ito 5 branches
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PutranjeevaRoxburghi  |Putranjeeva [20'-25' 20' c/c 35'-40' 50
Swietenia mahogany Mehgani 20' c/c 00-115' 60
. Pride of >-6' ht plant
LagerstromeaSpeciosa . with atleast 4 |15' c/c 35'-45' 60
India
to 5 branches
5-6' ht plant
Bauhinia Blakeana Kachnar with atleast 4 20'c/c 20'-25' 80
to 5 branches
Total 900
URBAN
FOREST 47000 Sqm
Terminalia Arjuna Arjun 8'-10' 80'-100' | 50
Salix tetrasperma Indian Willow 8'-10' 60'-70' 25
[Pride of India Pride of India 8'-10' 35'-45' 50
LagerstromeaFloreginaeJharul 40
Canna 14" ¢/c 2' 80
[Heliconia 2'-3' 3'-4' 100
IMimusopselengi Maulshree 8'-10' 52' 100
5-6' ht plant
Tectona Grandis Teak with atleast 4 to |8' 100’ 20
5 branches
5-6' ht plant
Terminalia Chebula Harad with atleast 4 to (8' 90' 30
5 branches
5-6' ht plant
with atleast 4 to (8' 90' 20
Terminalia belerica Bahera S branches
[FicusReligiosa Peepal g 75' 20,
5-6' ht plant
[MillingtoniaHortensis |Aakash Neem with atleast 4 to |8' 75' 30
5 branches
5-6' ht plant
[Ficusbenghalensis Bargad with atleast 4 to 8’ 70’ 40
5 branches
. 5-6' ht plant
IBasg1a .(Madhuca) Mahua with at{)east 4tof8' 75' 30
Latifolia
S branches
Ceibapentandra Kapok g’ 60' 50
](Ellr'l}étir;;laVarlegata Pangara ' 45' 60
5-6' ht plant
Gliricidea with atleast 4 to |8’ 35' 75
5 branches
AcassiaAuriculiFormis jv-i?hh;t{)el:;t 4to ' 35' 100
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5 branches
5-6' ht plant
with atleast 4 to |8’ 35' 80
[Butea Monosperma Palash 5 branches
IBauhinia Purpurea Kachnar g 30' 75
ManilkaraHxandra Khirni g’ 30' 80,
AcassiaCuncina Shikhakai g 20' 75
[DisopyrosPeregrina Tendu 3 20' 80
Aegle Marmelos Bel s 25' 75
[Murraya Exotica Madhukamini 6' 15' 100
Lagerstromealndica Sawni 6' 15' 90
[Tabrena Montana Chandni 6' 10' 100
* As guided by the Honourable Chairman
. Kusum \
Schleicheraoleosa Tree 10 20
[Mitragynaparviflolia Kaim tree 15" 50’ 50
|Bambusa vulgaris Bamboo IIJP to 100' 100
[Robiniapseudoacacia Robinia 26' 50' 50
Total 2000
CENTRAL
VERGE 1180 Sq m
5-6' ht plant
) .. with atleast |2' to ,
Murraya Exotica Madhukamini it 5 b1y Upto 15
branches 15
5-6' ht plant
with atleast |172'- 415!
4 to 5 2'
Hamelia Patens branches 10
2' to 45
Cassia Biflora 25! 15
. . 2't0(c, o
TecomaGaudichudi b1y 5'-8 b0
PuincianaPulcherima|Gulturra 2 to 5'-8'
215 25
5-6' ht plant
with atleast |1%%'- 415
4t05 2'
Tabrena Montana branches 15
Total 100
ICAMPUS (12000 Sqm |
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5-6' ht

plant
Grevillea robusta gellﬁer Z:Sg;s ‘4 2'to 2V [1J5p,t0

to 5

branches 60

5-6' ht

plant

Tuli with Ve

Spathodeacampanulata tree p atleast 4 8'-10'c/c

to 5

branches 50
Tabebuiaavellanedae 8'-10'c/c 40
Chukrasia 8'-10'c/c 30
MicheliaChampaka 8'-10'c/c 50-60'| 75
Mimusopselengi 8'-10'c/c 45'-60'| 70
Conocarpus 8'c/c 60
Bottle Palm 15'c/c 40'-45'| 80
Foxtail palm 12' c/c 40'-45'| 80
Erica Palm 5'-6' c/c 25'-30'| 80
CycusCicinicaris 4'-5' 40
Plumeria Alba 8'-10' c/c 5'-6' 110
PlumeriaPudeco 3'-6' c/c 15'-20"| 60
Juniper Chinesis 5'-6' 6'-8' 60
Topiary Casuarina 6'-8' 4'-6' 30
Topiary golden botlle
brush 6'-8' 6'-8' 75
Total 1000

e 80 trees are proposed for transplantation alongwith Neem. Committee desires that PP
shall provide the available literature which indicates that the transplantation of Neem is
successful.

PP submitted that As guided by the H’ble committee and after much thought and
reviews we shall be transplanting only 5-10 trees of variety which are acceptable for
transplantation such as Peepal, Gooler, Bargad etc.

Total Trees 968 nos. 100%
Tree to be cut 390 nos. 40% approx.
Tree to be save 573 nos. 59% approx.
Tree to be transplant 05 nos. Less than 1%
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e Committee also suggested that transplantation proposal shall be re-evaluated as the

success rate is very less and also not cost effective. In liew, PP can explore the 20

times commensurate plantation on other locations within the city and submit a

proposal for this.

PP submitted that as guided by the H’ble committee and after much thought and

reviews we shall be transplanting only 5-10 trees of variety which are acceptable for

transplantation such as Peepal, Gooler, Bargad etc.

Estimation of carbon footprint as discussed during presentation and mitigation plan

shall be submitted. Renewal Energy Department shall also be consulted to harness

maximum solar energy potential from this project and details shall be submitted.

PP submitted following detatils of carbon footprint generation sources and their

mitigative measures.
CO2 Emission (Construction Phase): The total CO, emissions has been
calculated from power requirement for both phases by assuming sources for power
requirement, Vehicles & LPG requirement. Total CO, Generation will be 841
tonne/ Year for construction phase. CO, Emission has been calculated from DG
operation by Diesel consumption has been calculated for each DG proposed and
fuel utilized by dumpers and JCB.

Total Energy | Grid (Electricity DG Set DG Set Units
Consumption | Company) 100 kVA 200 kVA

2000 1500 100 200 Units (kWh)
CO2 Emission | 0.82 3.75 3.22 kg/CO,/kWh
Factor

Total CO2/ 1230 375 644 kg/CO, / Day
Day

Total CO2 / 36900 11250 19320 kg/CO, / Month
Month

CO; Generation for Units Consumed from Electricity 36900 kg/CO,/month
Company

CO, Generation for Units Consumed from DG Set 30570 kg/CO,/month
CO; Emission from LPG Cylinder (50 Cylinders) 2161 kg/CO,/month
CO; Emission from Personal Vehicles Considering 50 | 450 kg/CO,/month
L / month Fuel

Total CO, Generation kg/ month 70080 kg/CO2/month
Total CO, Generation tonne/ month 70 t/CO,/month
Total CO, Generation tonne/ Year 841 t/CO,/year

CO2 Emission (Construction Phase-Concrete): The total CO, emissions has been
calculated from Cement / Concrete (PCC & RCC) quantity (51,919 cum). So, per year
emission The CO, emission from the raw material will be 21.90 tonne / year.
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TOTAL CO2 EMISSION & MITIGATION MEASURES

S. Phase CO2 Mitigation Measures
No. Emission
(ton/year)
1 Construction 853 we are providing the more than 28% green energy (solar power)
Phase 1277.85 KW which will reduce the power demand as will reduce

greenhouse gas emission. Additionally, proposing the 4000
plantation which also will benefit to reduce the carbon emission.

2 Operation 1780
Phase

CO2 Emission (Operation Phase): The total CO, emissions has been calculated from
power requirement for both phases by assuming sources for power requirement, Vehicles &
LPG requirement. Total CO, Generation will be 1780 tonne/ Year. Coal CO, emissions
factor is taken from the User Guide, Version 14.0, for CO, Baseline Database for the Indian
Power Sector, December 2018 by Government of India, Ministry of Power, Central
Electricity Authority. CO, Emission has been calculated from DG operation by Diesel
consumption has been calculated for each DG proposed. Daily Diesel requirement for the
DG operation will be 376 Liter / day for operation phases.

Total Energy Grid (Electricity DG Set DG Set 400 | DG Set Units
Consumption Company) 400 kVA | kVA 200 kVA

4500 3900 400 400 200 Units (kWh)
CO2 Emission Factor | 0.82 1 1 1.04 kg/CO,/kWh
Total CO2 / Day 3198 400 400 208 kg/CO, / Day
Total CO2 / Month 95940 12000 12000 6240 kg/CO, / Month
CO, Generation for Units Consumed from Electricity Company 95940 kg/CO,»/month
CO, Generation for Units Consumed from DG Set 30240 kg/CO,»/month
CO; Emission from LPG Cylinder (405 Cylinders) 17500 kg/CO,/month
CO, Emission from Personal Vehicles Considering 50 L / month Fuel 4660 kg/CO,/month
Total CO, Generation kg/ month 148340 kg/CO,/month
Total CO, Generation tonne/ month 148 t/CO,/month
Total CO, Generation tonne/ Year 1780 t/CO,/year

Mitigation Measures to Reduce the CO, Emissions

Development of greenbelt will contribute in a positive manner towards mitigation of
greenhouse gases. Global warming is a global concern and hence, the company will be
undertaking all possible measures to minimize the CO, emissions. These include regular
maintenance of all fossil fuel-based machinery and equipment and ensuring their emissions
within limit. It will be ensured that all vehicles are having their “pollution under control
(PUC)” certificates. The vehicles and machinery will be maintained periodically as per
manufacturing specification to ensure optimum fuel utilization. There are several ways to
control CO, greenhouse gas emissions. Here are some of them:
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S. |Mitigation Measures Remarks

No.

1 |Increase energy efficiency: Using energy-efficient We are proposing the National Building
appliances and equipment reduces the amount of energy |Code, the Energy Conservation Building
consumed, which in turn reduces greenhouse gas Code (ECBC) for the development to
emissions. This can be done at home, in businesses, and |reduce the energy demand. Basic features
in industries. are as given below.

v" Aluminium Weather Resistant
Insulated Access Panel.

v Energy Efficient Windows.

v Green Roof.

v’ Solar Power.

v Water Conservation.

v" Recycling.

v Landscaping.

2 |Increase the use of renewable energy sources: we are providing the more than 33% solar
Renewable energy sources like solar, wind, hydro, and power consumption as providing the 296
geothermal are cleaner and produce fewer greenhouse gas [KW for site 2 and 982 KW for site 1 which
emissions compared to fossil fuels. Governments can will reduce the power demand as will
incentivize the use of renewable energy through tax affect positive for greenhouse gas
breaks, subsidies, and other policies. emission.

3 [Improve transportation: Transportation is a significant |[We are upgrading the transportation
source of CO, emissions. Promoting the use of public facility for the region as developing new
transportation, carpooling, and electric vehicles can bridge widening of road which will reduce
reduce greenhouse gas emissions. the CO, emission from vehicles.

4 |Encourage afforestation and reforestation: Trees We are proposing the dense plantation of
absorb CO, from the atmosphere, so planting new trees (4000 trees.
and protecting existing forests can help reduce
greenhouse gas emissions.

5 |Reduce waste: Decomposing waste in landfills produces |Bio-composter are being provided for the
methane, another potent greenhouse gas. Recycling, domestic waste and waste generated from
composting, and reducing waste can help reduce methane |the project will be disposed-off only by
emissions. authorized vendors who are capable of

recycling facility.

6 [Increase public awareness: Educating people about the |Training sessions will be organized for the

impact of greenhouse gas emissions and encouraging
them to make lifestyle changes can also help reduce
emissions.

educating peoples about the greenhouse
effects and mitigations.

It's important to note that a combination of these strategies will likely be necessary to
effectively control CO, greenhouse gas emissions.
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e Proposed Green Building Code for this project shall be submitted. PP submitted they
are adopting green building code for gold certification from IGBC. The Consultant
have successfully completed one of prestigious project of Govt. of India for ICMR
New Delhi the National Institute of Research on Environmental Health at Bhouri in
Bhopal, the project has been awarded with GOLD CERTIFICATION on date 08-09-
2021. Same features and guideline shall be followed in the project to achieve the

Gold Certification.
IGBC Green New Buildings Rating System Points Available [Points achieved in
(Owner- occupiedsimilar nature of
Buildings) roject (NIREH)
Modules 100
Sustainable Architecture and Design S 4
SA Credit 1 Integrated Design Approach 1 1
SA Credit 2 Site Preservation 2 1
SA Credit 3 Passive Architecture 2 2
Site Selection and Planning 14 12
SSP Mandatory Requirement 1 [Local Building Regulations Required Y
SSP Mandatory Requirement 2 [Soil Erosion Control Required Y
SSP Credit 1 Basic Amentities 1 1
SSP Credit 2 Proximity to Public Transport |1 1
SSP Credit 3 Low- emitting Vehicles 1 1
SSP Credit 4 Natural Topography or 2 2
Vegetation
SSP Credit 5 Preservation or Transplantation |1 1
of Trees
SSP Credit 6 Heat Island Reduction, 2 1
Non- roof
SSP Credit 7 Heat Island Reduction, Roof 2 1
SSP Credit 8 Outdoor Light Pollution 1 1
Reduction
SSP Credit 9 Universal Design 1 1
SSP Credit 10 Basic Facilities for Construction |1 1
Workforce
SSP Credit 11 Green Building Guidelines 1 1
IGBC Green New Buildings Rating System Points Available [Points achieved in
(Owner- occupied similar nature of
Buildings) roject (NIREH)
Water Conservation 18 14
WC Mandatory Rainwater Harvesting, Roof & Required Y
Requirement 1 Non- roof
WC Mandatory Water Efficient Plumbing Fixtures Required Y
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Requirement 2
WC Credit 1 Landscape Design 2 1
WC Credit 2 Management of Irrigation Systems 1 0
WC Credit 3 Rainwater Harvesting, Roof & 4 4
Non- roof
WC Credit 4 Water Efficient Plumbing Fixtures 5 5
WC Credit 5 Wastewater Treatment and Reuse 2
WC Credit 6 Water Metering 1 2
Energy Efficiency 28 15
EE Mandatory Ozone Depleting Substances Required Y
Requirement 1
EE Mandatory Minimum Energy Efficiency Required Y
Requirement 2
EE Mandatory Commissioning Plan for Building Required Y
Requirement 3 Equipment & Systems
EE Credit 1 Eco- friendly Refrigerants 1 0
EE Credit 2 Enhanced Energy Efficiency 15 10
EE Credit 3 On- site Renewable Energy 6 4
EE Credit 4 Off- site Renewable Energy 2 0
EE Credit 5 Commissioning, Post- installation of] 2 0
Equipment & Systems
EE Credit 6 Energy Metering and Management 2 1
IGBC Green New Buildings Rating System Points Available | Points achieved in
(Owner- occupied| similar nature of
Buildings) project (NIREH)
Building Materials and Resources 16 8
BMR Mandatory Segregation of Waste, Required Y
Requirement 1 Post- occupancy
BMR Credit 1 Sustainable Building Materials 8 3
BMR Credit 2 Organic Waste Management, 2 0
Post- occupancy
BMR Credit 3 Handling of Waste Materials, During 1 0
Construction
BMR Credit 4 Use of Certified Green Building 5 5
Materials, Products & Equipment
Indoor Environmental Quality 12 7
IEQ Mandatory Minimum Fresh Air Ventilation Required Y
Requirement 1
IEQ Mandatory Tobacco Smoke Control Required Y
Requirement 2
IEQ Credit 1 CO2 Monitoring 1 0
IEQ Credit 2 Daylighting 2 0
IEQ Credit 3 Outdoor Views 1 1
IEQ Credit 4 Minimise Indoor and Outdoor 1 1

Pollutants
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IEQ Credit 5 Low- emitting Materials 3 3

IEQ Credit 6 Occupant Well- being Facilities 1 1

. Indoor Air Quality Testing, After
[EQ Credit 7 Construction and Before Occupancy

Indoor Air Quality Management,

IEQ Credit 8 During Construction

It is proposed to achieve Gold to Platinum certification in 'Green Building' and 'Green Campus’ categories
as per IGBC Guidelines

Certification Level Owner- occupied Buildings Tenant- occupied Buildings
Certified 40 - 49 40 - 49
Silver 50- 59 50- 59
Gold 60 - 74 60 - 74
Platinum 75 - 100 75- 100

After discussion the PP committed to submit the non-compliance as per the following
schedule:-

Sr. | Point of non- compliance Scheduled time for
No. submission compliances
1. Final approved T&CP Layout 45 days
2. Land Use Change in accordance with Bhopal | 45 days
Development Plan 2005

3. 05 Lakh for Wild life habitat Development at | 45 days
National Park, Bhopal under CER

4. NOC for fire safety from Competent authority Before CTO from MPPCB

After presentation and submissions made by the PP were found to be satisfactory and
acceptable hence the case was recommended for grant of Prior Environment Clearance for
Re-densification of Collectorate Complex and Professor’s colony [Total Built Up Area
1,41,545.00 Sq.mt. (1,01,609.00 Sq.mt. Site 1 + 39,936.00 Sq.mt. Site 2] at Khasra No.
106, 107, 108, 109, 1531/108, 1533/108, 1572/109, 1968/110,110, 9, 1382/1, 1382/2,
1382/4, 1383/1, 1383/3, 1383/4, 1384, 1385, 1386/1, 1386/3, 1387/2, 1424/2, 1425/2,
1884/1424, 1885/1424, 1873/1383/1, 1873/1383/3, 1977/1383/2 Tehsil-Huzur, District-
Bhopal, (MP) . Cat. 8(a) Building construction project subject to the approval as per vide
letter no. 595 dated 16.06.2023 submitted by Executive Engineer (PP) requested
conditional EC requested subject for following departments NOC’s which are under
process :
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e T&CP Layout and Modification/conversion of land use in Bhopal Development Plan
within 45 days with following special conditions:

Statutory Compliance

i.  The project proponent shall obtain all necessary clearances/permissions from all
relevant agencies including town planning authority before commencement of work.
All the construction shall be done in accordance with the local building byelaws.

1. The approval of the Competent Authority shall be obtained for structural safety of
building due to earthquakes, adequacy of firefighting equipment etc as per National
Building code including protection measures from lightening etc.

iii. The project proponent shall obtain Consent to Establish/Operate under the
provisions of Air (Prevention & Control of Pollution) Act, 1981 and the Water
(Prevention & Control of Pollution) Act, 1974 from the concerned State Pollution
Control Board/Committee.

iv.  The project proponent shall obtain the necessary permission for drawl of ground
water/surface water required for the project from the competent authority.

v. A certificate of adequacy of available power from the agency supplying power to
the project along with the load allowed for the project should be obtained.

vi.  All other statutory clearances such as the approvals for storage of diesel from Chief
Controller of Explosives, Fire Department, Civil Aviation Department shall be
obtained, as applicable, by project proponents from the respective competent
authorities.

vii. The provisions for the solid Waste (Management) Rules, 2016, e-Waste
(Management) Rules, 2016, and the Plastics Waste (Management) Rules, 2016 shall
be followed.

viii.  The project proponent shall follow the ECBC/ECBC-R prescribed by Bureau of
Energy Efficiency, Ministry of Power Strictly.

ix. The project area shall be secure through boundary wall and excavated top soil shall
not be used in filling of low lying area. The top soil shall be used for greenery
development.

I1. Air Quality Monitoring and preservation

i.  Notification GSR 94(E) dated: 25/1/2018 MoEF & CC regarding Mandatory
implementation of Dust Mitigation Measures for Construction and Demolition
Activities for project requiring Environmental Clearance shall be complied with.

i1. A management plan shall be drawn up and implemented to contain the current
exceedance in ambient air quality at the site.

iii. The project proponent shall install system to carryout Ambient Air Quality
monitoring for common/criterion parameters relevant to the main pollutants released
covering upwind and downwind directions during the construction period.
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1v.

Vi.

Vil.
Viil.

1X.

X1.

Xil.

I11.

03 nos. DG sets (2X400kVA & 1X200KVA) are proposed as source of backup
power should be of enclosed type and conform to rules made under the Environment
(Protection) Act, 1986. The height of stack of DG sets should be equal to the height
needed for the combined capacity of all proposed DG sets. Use of low sulphur
diesel. The location of the DG sets may be decided with in consultation with State
Pollution Control Board.

Construction site shall be adequately barricaded before the construction begins.
Dust, smoke & other air pollution prevention measures shall be provided for the
building as well as the site. These measures shall include screens for the building
under construction, continuous dust/ wind breaking wills all around the site
plastic/tarpaulin sheet covers shall be provided for vehicles bringing in sand,
cement, Murram and other construction materials prone to causing dust polluting at
the site as well as taking out debris from the site.

Sand, Murram, loose soil, cement, stored on site shall be covered adequately so as
to prevent dust pollution.

Wet jet shall be provided for grinding and stone cutting.

Unpaved surface and loose soil shall be adequately sprinkled with water to suppress
dust.

All construction and demolition debris shall be stored at the site (are not dumped on
the roads or open spaces outside) before they are properly disposed. All demolition
and construction waste shall be managed as per the provisions of the Construction
and Demolition Waste Rules, 2016.

The diesel generator sets to be used during construction phase shall be low sulphur
diesel type and shall conform to Environmental (Protection) prescribed for air and
noise emission standards.

The gaseous emission from 03 nos. DG sets (2X400kVA & 1X200KVA) shall be
dispersed through adequate stack height as per CPCB standards. Acoustic enclosure
shall be provided to the DG sets to mitigate the noise pollution. Low sulphur diesel
shall be used. The location of the DG set and exhaust pipe height shall be as per the
provisions of the Central Pollution Control Board (CPCB) norms.

For indoor air quality the ventilation provisions as per National Building Code of
India.

Water quality monitoring and preservation

The natural drain system should be maintained for ensuring unrestricted flow of
water. No construction shall be allowed to obstruct the natural drainage through the
site, on wetland and water bodies. Check dams, bio-swales, landscape and other
sustainable urban drainage systems (SUDS) are allowed for maintaining the
drainage pattern and to harvest rain water.
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ii.  Buildings shall be designed to follow the natural topography as much as possible
Minimum cutting and filling should be done.

iii.  The total water requirement during operation phase is 395 KLD (258 KLD site- 1+
137 KLD site- IT) out of which 346 KLD wastewater shall be generated will be
disposed of into a nearby municipal sewer line, which will be treated in the CSTP of
the BMC having capacity of 4 MLD for Site 1 (Near Professor’s colony ) and 5
MLD CSTP for Site 2 (Near Kohefiza). Treated water from CSTP will be reused in
our project premises for landscaping, flushing, other purposes, etc..

iv.  The quantity of fresh water usage, water recycling and rainwater harvesting shall be
measured and recorded to monitor the water balance as projected by the project
proponent. The record shall be submitted to the Regional Office, MoEF & CC along
with six monthly Monitoring reports.

v. A certificate shall be obtained from the local body supplying water, specifying the
total annual water availability with the local authority, the quantity of water already
committed the quantity of water allotted to the project under consideration and the
balance water available. This should be specified separately for separately for
ground water and surface water sources, ensuring that there is no impact on other
users.

vi. At least 20% of the open spaces as required by the local building bye-laws shall be
previous. Use of Grass pavers, paver blocks with at least 50% opening, landscape
etc. would be considered as previous surface.

vil.  Installation of dual pipe plumbing for supplying fresh water for drinking, cooking
and bathing etc and other for supply of recycled water flushing, landscape irrigation,
car washing, thermal cooling, conditioning etc. shall be done.

viii.  Use of water saving devices/fixtures (Viz. low flow flushing systems; use of low
flow faucets tap aerators etc) for water conservation shall be incorporated in the
building plan.

ix. Separation of grey and black water should be done by the use of dual plumbing
system. In case of single stack system separate recirculation lines for flushing by
giving dual plumbing system be done.

X.  Water demand during construction should be reduced by use of pre-mixed concrete,
curing agents and other best practices referred.

xi.  The local bye-law construction on rain water harvesting should be followed. If local
by-law provision is not available, adequate provisions for storage and recharge
should be followed as per the Ministry of Urban Development Model Building
bylaws, 2016. Rain water harvesting recharge pits/storage tanks shall be provided
for ground water recharging as per the CGWB norms.

xil. A rain water harvesting plan needs to be designed where the recharge bores of
minimum one recharge bore per 5,000 square meter of built up area and storage
capacity of minimum one day of total fires water requirement shall be provided. In
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X1il.
X1V.

XV.
XVI1.

XVil.
XViil.

XiX.

XX.

XX1.

XXIl.

IV.

1i.

111.

areas where ground water recharge is not feasible, the rain water should be
harvested and stored for reuse. The ground water shall not be withdrawn without
approval from the Competent Authority.

For rainwater harvesting, 20 recharge pits will be constructed for harvesting rain
water. The total recharge capacity of these pits is @ 16.0 m3/ pit .

Mesh will be provided at the roof so that leaves or any other solid waste/debris will
be prevented from entering the pit.

The RWH will be initially done only from the roof top. Runoff from green and other
open areas will be done only after permission from CGWB.

All recharge should be limited to shallow aquifer.

No ground water shall be used during construction phase of the project.

Any ground water dewatering should be properly managed and shall conform to the
approvals and the guidelines of the CGWA in the matter. Formal approval shall be
taken from the CGWA for any ground water abstraction or dewatering.

The quality of fresh water usage, water recycling and rainwater harvesting shall be
measured and recorded to monitor the water balance as projected by the project
proponent. The recorded shall be submitted to the Regional Office, MoEF & CC
along with six monthly Monitoring report.

No sewage or untreated effluent water would be discharged through storm water
drains.

Periodical monitoring of water quality of treated sewage shall be conducted.
Necessary measures should be made to mitigate the odour problems from STP.
Sludge from the onsite sewage treatment including septic tanks, shall be collected,
conveyed and disposed as per the Ministry of Urban Development, Control Public
Health and Environmental Engineering Organization (CPHEEO) Manual on
Sewerage and Sewage Treatment Systems, 2013.

Noise monitoring and prevention

Ambient noise levels shall conform to residential area/commercial area/industrial
area/silence zone both during day and night as per Noise Pollution (Control and
Regulation) Rules, 2000. Incremental pollution loads on the ambient air and noise
quality shall be closely monitoring during construction phase. Adequate measures
shall be made to reduce ambient air and noise level during construction phase, so as
to conform to the stipulated standards by CPCB/SPCB.

Noise level survey shall be carried as per the prescribed guidelines and report in this
regard shall be submitted to Regional Officer of the Ministry as a part of six-
monthly compliance report.

Acoustic enclosures for DG sets, noise barriers for ground run bays, ear plugs for
operating personnel shall be implemented as mitigation measures for noise impact
due to ground sources.
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1il.
1v.

Vi.

Vil.

VI

11.

111.

1v.

Energy Conservation measures.

PP ensure that more than 33% solar power consumption as providing the 296 KW
for site 2 and 982 KW for site 1 which will reduce the power demand as will affect
positive for greenhouse gas emission.

Compliance with the Energy Conservation Building Code (ECBC) of Bureau of
Energy Efficiency shall be ensured, Building in the State which have notified their
own ECBC, shall comply with the State ECBC.

Outdoor and common area lighting shall be LED.

Concept of passive solar design that minimize energy consumption in buildings by
using design elements, such as building orientation, landscaping, efficient building
envelope, appropriate fenestration, increased day lighting design and thermal mass
etc. shall be incorporated in the building design. Wall, window, and roof u-values
shall be as per ECBC specifications.

Energy Conservation measures like installation of CFls/LED’s for the lighting the
area outside the building should be integral part of the project design and should be
in place before project commissioning.

Solar, wind or other renewable energy shall be installed to meet electricity
generation equivalent to 1% of the demand load or as per the state level /local
building bye-laws requirement, which is higher.

Solar power shall be used for lighting in the apartment to reduce the power load on
grid. Separate electric meter shall be installed for solar power. Solar water heating
shall be provided to meet 20% of the hot water demand of the commercial and
institutional building or as per the requirement of the local building bye-laws,
whichever is higher. Residential buildings are also recommended to meet its hot
water demand from solar water heaters, as far as possible.

Waste Management

Total solid waste generated will be around 2.31 TPD (1.27 TPD Biodegradable
and 1.04 TPD Non-Biodegradable Waste for site 1 and site 2) this consist all
types of wastes and these all type of waste shall be treated/ disposed off as per
provision made in the MSW Rules 2016, E-Waste (M&H) Amendment rule , 2010
& Battery (M&H) Amendment rule , 2010.

Hazardous waste as used oil - 80 liter/ year this Hazardous waste shall be disposed
of as per HWM rule - 2016 or sold to authorizes recyclers.

A certificate from the competent authority handling municipal solid wastes,
indicating the existing civic capacities of handling and their adequacy to cater to the
MSW generated from project shall be obtained.

Disposal of muck during construction phase shall not create any adverse effect on
the neighboring communities and be disposed taking the necessary precautions for
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general safety and health aspects of people, only in approved sites with the approval
of competent authority.

v. Separate wet and dry bins must be provided in each unit and at the ground level for
facilitating segregation of waste. Solid waste shall be segregated into wet garbage
and inert materials.

vi. PP has proposed 02 organic waste composter (2X1000 kg). All non-biodegradable
waste shall be handed over the authorized recyclers for which a written lie up must
be done with the authorized recyclers.

vii. Any hazardous waste generated during construction phase, shall be disposed off as
per applicable rules and norms with necessary approvals of the State Pollution
Control Board.

viit.  Use of environment friendly materials in bricks, blocks and other construction
materials, shall be required for at least 20% of the construction materials quantity.
These include fly ash brick, hollow bricks, AACs, Fly Ash Lime Gypsum block,
compressed earth blocks and other environmental friendly materials.

ix.  Fly ash should be used as building material in the construction as per the provisions
of Fly Ash Notification of September, 1999 and amended as on 27th August, 2003
and 25th January, 2016 Ready mixed concrete must be used in building
construction.

X. Any wastes from construction and demolition activities related thereto small be
managed so as to strictly conform to the construction and Demolition Rules, 2016.

xi. Used CFLs and TFLs should be properly collected and disposed off/sent for
recycling as per the prevailing guidelines/rules of the regulatory authority to avoid
mercury contamination.

VII. Green Cover

i. Total 4000 trees shall be planted in the area of 73318 Sq.mt. m’ (66311 Sq.mt +
7007 Sq.mt.) as open park/greenbelt Area and we have proposed approx. 4000
trees of native species on site and available space. (31.14 % of total plot area )
which is developed as greenbelt development.

i1.  As proposed 390 trees are proposed for felled and 05 trees are transplant unless
exigencies demand. tree felling shall be with prior permission from the concerned
regulatory authority. Old trees should be retained based on girth and age regulations
as may be prescribed by the Forest Department. Plantations to be ensured species
(cut) to species (Planted).

iii. A minimum of 1 tree for every 80 sqm of land should be planted and maintained.
The existing trees will be counted for this purpose. The landscape planning should
included plantation of native species. The species with heavy foliage, broad leaves
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and wide canopy cover are desirable. Water intensive and/or invasive species should
not be used for landscaping.

Where the trees need to be cut with prior permission from the concerned local
Authority, Compensatory plantation in the ratio of 1:10 (i.e. planting of 10 trees for

1v.

VIII

11.

1il.
1v.

IX.

every 1 tree that is cut) shall be done and maintained. Plantations to be ensured
species (cut) to species (planted). Area for green belt development shall be provided
as per the details provided in the project document.

Topsoil should be stripped to depth of 20 cm from the areas proposed for buildings,
roads, paved areas, and external services. It should be stack plied appropriately in
designated areas and reapplied during plantation of the proposed vegetations on site.

Transport

A comprehensive mobility plan, as per MoUD best practices guidelines (URDPFT),
shall be prepared to include motorized, non-motorized, public and private network.
Road should be designed with due consideration for environment and safety of
users. The road system can be designed with these basic criteria.

a. Hierarchy of roads with proper segregation of vehicular and pedestrian traffic
b. Traffic calming measures.

c. Proper design of entry and exit points

d. Parking norms as per local regulation

Vehicles hired for bringing construction material to the site should be in good
condition and should have a pollution check certificate and should conform to
applicable air and noise emission standards be operated only during non-peak hours.
Total proposed Parking’s arrangement for 1502 ECS (site-I 1163 + 339 site-II).

A detailed traffic management and traffic decongesting plan shall be drawn up to
ensure that the current level of service of the road within a 05 Kms radius of the
project as maintained and improved upon after the implementation of the project.
This plan should be based on cumulative impact of the development and increased
habitation being carried out or proposed to be carried out by the project or other
agencies in this 05 Kms radius of the site in different scenarios of space and time
and the traffic management and the PWD/competent authority for road
augmentation and shall also have their consent to the implementation of components
of the plan which involve the participation of these departments.

Human health issues

All workers working at the construction site and involved in loading, unloading,
carriage of construction material and construction debris or working in any area
with dust pollution shall be provided with dust mask.
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1il.

1v.

V1.

1l

111.

1v.

For indoor air quality the ventilation provisions as per National Building Code of
India.

Emergency preparedness plan based on the Hazard identification and Risk
Assessment (HIRA) and Disaster Management Plan shall be implementation.
Provision shall be made for the housing of construction labour within the site with
all necessary infrastructure and facilities such as fuel for cooking, mobile toilets,
mobile, STP, safe drinking water, medical health care, créche etc. The housing may
be in the form of temporary structures to be removed after the completion of the
project.

Occupational health surveillance of the workers shall be done on a regular basis.

A First Aid Room shall be provided in the project both during construction and
operations of the project.

EMP & Corporate Environment Responsibility

For Environment Management Plan PP has proposed Rs. 112.00 Lakhs/year as capital

and Rs. 8.80 Lakhs/year as recurring cost has proposed for this project.

Rs. 05 Lakh is proposed for Wild life habitat Development at National Park, Bhopal

under CER Activity.

The company shall have a well laid down environmental policy duly approved by
the Board of Directors. The Environmental policy should prescribe for standard
operating procedures to have proper checks and balance and to bring into focus any

infringements/deviation/violation of the environmental/forest/wildlife
norms/conditions. The company shall have defined system of reporting
infringements/deviation/violation of the Environmental/forest/wildlife

norms/conditions and/or shareholders/stake holders. The copy of the board
resolution in this regard shall be submitted to the MoEF&CC as a part of six
monthly reports.

A separate Environmental Cell both at the project and company head quarter with
qualified personnel shall be set up under the control of senior Executive, who will
directly to the head of the organization.

Action plan for implementing EMP and environmental conditions along with
responsibility matrix of the company shall be prepared and shall be duly approved
by competent authority. The year wise funds earmarked for environmental
protection measures shall be kept in separate account and not to be diverted for any
other purpose. Year wise progress of implementation of action plan shall be
reported to the Ministry/Regional Office along with the Six Monthly Compliance
Report.
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XI. Miscellaneous

1. The project authorities must strictly adhere to the stipulation made by the MP
Pollution Control Board and the State Government.

i1.  The project proponent shall abide by all the commitments and recommendations
made in the EIA/EMP report, commitment made during Public Hearing and also
that during their presentation to the State Expert Appraisal Committee (SEAC)

iii.  No further expansion or modification in the plant shall be carried out without prior
approval of the Ministry of Environment, Forests and Climate Change
(MoEF&CC).

iv. Concealing factual data or submission of false/fabricated data may result in
revocation of this environmental clearance and attract action under the provisions of
Environment (Protection) Act, 1986.

v. The above conditions shall be enforced, inter-alia under the provisions of the Water
(Prevention & Control of Pollution) Act, 1974, the Air (Prevention & Control of
Pollution) Act, 1981, the Environment (Protection) Act, 1986, Hazardous and Other
Wastes (Management and Transboundary Movement) Rules, 2016 and the Public
Liability Insurance Act, 1991 along with their amendments and Rules and any other
orders passed by the Hon’ble Supreme Court of India/High Courts and any other
Court of Law relating to the subject matter.

23. Case No 9616/2023 Shri Chandrika Verma, Divisional Project Engineer, PWD PIU,
Bhind Road, DD Nagar, Gwalior (MP)-474012. Prior Environment Clearance for
Construction of 1000 bedded Hospital at Khasra No. 1804/3, 1804/4, 1460, 1461, 1531,
1532, 1533, 1534, 1535, 1536, 1537, 1539, 1540, 1541, 1542, 1543, 1547, 1548, 1549/1,
1549/2, 1550, 1551/1, 1551/2, 1552, 1553, 1554, 1805, 1837/1539, Village-Lashkar,
Tehsil-Gwalior, District-Gwalior M.P. Total Plot Area 86,280 Sq.Meters , Total Built-
up 89270.73 Sq. Meters. Env. Cons.- M/s. In-Situ Enviro Care, Bhopal - (For

Violation).

This is case of Prior Environment Clearance for Construction 1000 bedded Hospital at
Khasra No. 1804/3, 1804/4, 1460, 1461, 1531, 1532, 1533, 1534, 1535, 1536, 1537, 1539,
1540, 1541, 1542, 1543, 1547, 1548, 1549/1, 1549/2, 1550, 1551/1, 1551/2, 1552, 1553,
1554, 1805, 1837/1539, Village-Lashkar, Tehsil-Gwalior, District-Gwalior Total Plot Area
86,280 Sq. Meters , Total Built-up 89,270.73 Sq. Meters.

In the SEAC 623" dated 22.02.2023 the case was presented by PP Shri Chandrika Verma,
Divisional Project Engineer, PWD PIU, Bhind and their Environmental Consultant Shri
Ajay Mohan from M/s. In-Situ Enviro Care, Bhopal on dated 22/02/23. During
presentation PP submitted that this is a violation project wherein the construction of the
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General abstract for construction and development works on 6.90 hac. Land of
collectorate campus and 13.00 hac. Land of professor colony Bhopal under
reidentification scheme

a) Construction of Collectorate Building at Professor Colony Bhopal

b) Construction of Commissioner Office at Professor Colony Bhopal

c¢) Construction of UADD Building at Professor Colony Bhopal

d) Construction of Composite Building at Professor Colony Campus-1 at
Bhopal

e) Construction of Convenient Shop Campusl Professor Colony at Bhopal

f) Development Works Campus -1at Professor Colony and Site Dev. Works at
Bhopal

g) Construction and Development works of B Type Apartment at Professor
Colony Bhopal

h) Construction of Sr. Jr. SC/ST Girls Hostel at Professor Colony Bhopal

1) Construction of MLB College Girls Hostel at Professor Colony Bhopal

j) Construction of Working Women Hostel at Professor Colony Bhopal

k) Construction of Govt College Girls Hostel at Professor Colony Bhopal

1) Dev. Works Campus 3 at Professor Colony Bhopal

m) Construction of Souvenir Shopping Complex at Professor Colony Bhopal

n) Construction of Podium Parking at Professor Colony Bhopal

0) No mention of shifting STP in the project although mentioned in discussions
by the consultant

p) No mention of removing illegal permanent structures within 50 m of FTL

q) No consideration by environment consultant regarding water quality of lower
lake in his report.
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BGPS Map Camera
Bhopal, Madhya Pradesh, India
BCW2+4W8, near MP Nagar, Professors Colony, Bhopal,
Madhya Pradesh 462008, India
Lat 23.245164°

Long 77.401804°
14/11/23 04:31 PM GMT +05:30

iﬁiGbS Map Camera

The proposed construction sites

GGPS Map Camera

Bhopal, Madhya Pradesh, India
51, P Colony Rd, Professors Colony, Bhopal,
Madhya Pradesh 462008, India

14/11/23 04:40 PM GMT +05:30

FTL of Lower Lake

L =Y

& GPS Map Camer

Bhopal, Madhya Pradesh, India

GCW3+2BR, Near the, Lower L. Professors Colony,

k- ] Lat 23,24
w Long 77.403
;Google 14/11/2 42 PM GMT +05:30

Religious place at FTL of Lower Lake

Pathway at FTL of Lower Lake
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% I GGPS Map Camera iS00 | | ,;ﬁQGPSMapCamera

| Bhopal, Madhya Pradesh, India Bhopal, Madhya Pradesh, India
58, Jahangirabad, Bhopal, Madhya Pradesh 462008, India 5 N BCW3+MGE, Professors Colony, Bhopal, Madhya Pradesh
Lat 23.245909° 462002, India
Long 77.403163° Lat 23.246796°

14/11/23 04:52 PM GMT +0 | Long 77.403387°
' 14/11/23 04:64 PM GMT +05:30

Infront of MLB girls Hostel

B GPS Map Camera,
Bhopal, Madhya Pradesh, India

BCW3+MGE, Professors Colony, Bhopal, Madhya Pradesh

Bhopal Madhya Pradesh, India
G6CW3+7GF, Professors Colony, Bhopal, Madhya
2, India
46148°
Long 77.404287°
14/11/23 05:00 PM GMT +05:30

Near STP/Pumphouse Religious waste at Lower Lake




BGPS Map Camera

Bhopal, Madhya Pradesh, India
BCW3+MGB, Profe: ny, Bhopal, Madhya Pradesh
462002, India

Lat 23.246333°

Long 77.404648*

14/11/23 05:04 PM GMT +05:30

BIGPS Map Camera

| Bhopal, Madhya Pradesh, India

GCW3+7GF, Professors Colony, Bhopal, Madhya Pradesh

STP/Pumphouse site
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Map Showing —Distance from Lower Lake (Ramsar site) 50 meter from FTL to proposed project

S N, R

i Untitled Map
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PROPOSED ROAD AND BUILDING MAP
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GEOGRAPHICAL SURVEY MAP
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